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INDIAN COUNCIL FOR CULTURAL RELATIONS

542. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of SCIENTIFIC RESEARCH
AND CULTURAL AFFAIRS be pleased to state:

(a) whether it is fact that the public
meetings arranged by the Indian Council for
Cultural Relations during the last one year are
mostly on subjects relating to Persian, Urdu
and Arabic scholars, poets etc.;

(b) how much staff is at present working
in this Council;

(c) what is the monthly expenditure
incurred by the Council on the staff; and

(d) what is the total amount spent by the
Council during the last year?

THE  MINISTER  OF SCIENTIFIC
RESEARCH AND CULTURAL AFFAIRS
(SHRI HUMAYUN KABIR) : (a) No, Sir. The
public meetings and lectures arranged by the
Council during the last one year were on
diverse subjects.

(b) 66 persons are full time employees. In
addition 4 are employed abroad, and 10 are
casual staff.

(c) Abuot Rs. 18,000 per month.

(d) The total amount spent by the Council
during the last year ei., 1959-60 is as follows:

Rs.
(i) General Activities . 6,48,000
(ii) Agency grants for presen
tation of books etc. 84,000
(iii) Building accounts . 3,88,000
ToTAL. . 11,20,000

[ RAJYA SABHA ]
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PAYMENT OF SALARIES ETC. TO THE
EMPLOYEES OF THE LAXMI BANK LTD.

to Questions

543. SHR1 P. N. RAJABHOIJ: Will
the Minister of FINANCE be pleased to
state:

(a) whether the
Laxmi Bank Ltd., a
with  Headquarter at Akola in the
State of Maharashtra and which is
under official liquidation since June
1960, have not yet been paid (i) their
salary for the month of May 1960, (ii)
provident fund accumulations,

employees of the
scheduled bank

(iif) notice pay and (iv) gratuity for the
staff whose service is for more than ten years;

(b) if so, whether Government have
received any representations in this regard
from the employees of the said bank; and

(c) if the answer to part (b) above be in
the affirmative, what action Government have
taken in the matter?

THE MINISTER ofF FINANCE (SHRI
MORARII R. DESAI) ; (a) The employees of the
bank have been paid their salary for the month
of May, 1960. In respect of provident fund and
gratuity the employees will be treated as
preferential creditors, and will be paid by the
liquidator, in accordance with the procedure
laid down in law for payment to such
creditors. The claims for notice pay, if
prefered, will be investigated by the
Liquidator along with other claims;

(b) and (c¢) Government have received
certain representations from the employees.
The liquidator will however, investigate the
claims and make payments that may be
admissible after obtaining the orders of the
High Court.

APPOINTMENT OF A NEW FINANCE
COMMISSION

544. SHRi MAHESWAR NAIK: Will
the Minister of FINANCE be pleased to
state whether the appointment of the
next Finance Commission 1is expected
to be announced very soon; and if so,
when?
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Tue MINISTER or FINANCE (Saar
Monarst R, Desar): The proposal is
under consideration.
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t [COURSES FOR ART TEACHERS

545. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of SCIENTIFIC RESEARCH
AND CULTURAL AFFAIRS ba pleased to refer to
the answer given to Unstarred Question No.
232 in the Rajya Sabha on the 23rd August,
1960 and state:

(a) the reason for not expressly
prescribing any courses for the Art Teachers;
and

(b) how many of the 14 teachers working
in the Art Department of the Delhi
Polytechnic who are Diploma holders have
passed 1.G.D. (Bombay) examination, how
many of them have passed out privately and
how many have passed with regular courses?]
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t{THE DEPUTY  MINISTER OF
SCIENTIFIC RESEARCH anD CULTURAL
AFFAIRS (DR. MONO MOHAN DAS) : (a) The
reason is that those who have passed regular
Art Diploma Courses are now regarded as
professionally competent lo work as Art/
Drawing Teachers. The National Diploma,
full-time and part-time courses already
provided in the Art Department of the Delhi
Polytechnic fall in that category of courses.

In the case of older Art Teachers, who may
not possess the requisite qualifications, their
suitability to work as Art Teachers is
improved by refresher courses and two such
courses have been so far organized at the
Polytechnic.

(b) 2 out of the 14 teachers in the Art
Department of the Polytechnic have passed
the Inter Grade Drawing Examination of
Bombay. Both of them passed out privately.]

sh translation.



